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Agricultural University in Assam 

1867. Shri J. N. Bazarika: Will the 
Minister of Food and Agriculture be 
pleased to state: 

(a) whether it is a fact that Gov-
ernment propose to give grant-in-aid 
to the proposed Agricultural Uni-
versity at Jorhat, Assam; 

(b) whether any progress in that 
direction has been reported ·by the 
State Government, and how long it 
will take to provide almost every State 
with an Agricultural University; and 

(r) what are the criteria on which 
an Agricultural University is given 
grant-in-aid? 

The Minister of State in the Ministry 
of Food and A~riculture (Dr. Ram 
Subhag Singh): (a) to (c). No proposal 
has so far been received from the 
Government of Assam for the estab-
lishment of an Agricultural Uni-
versity at Jorhat and as such the ques-
tion of giving grant-in-aid does not 
arise. 

Establishment of Agricultural Un;-
versities is primarily the concern of 
the State Governments. If the scheme 
for settin~ up an Agricultural Uni-
versitv prepared by a State Govern-
ment is approved by the Central Gov-
ernment and is included in the Third 
Five Year Plan of the ·State concern-
ed it will be eligible for a grant-in-
aid from the Centre. 
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Agricultural Commissioner 

1869. Shri 'Brajeshwar Prasad: Will 
the Minister of Food and Agriculture 
be pleased to state: 

(a) the duties of the Agricultural 
Commis3ioner and Extension Commis-
sioner; and 

(b) whether these posts are of a 
technical and scientific nature? 

Tho Y)crmLy II-linister in the Mi.,istry 
of Food and Agriculture (Shri A. M. 
ona-a): (a)- Duties oj Agric1L<tumL 
Commissioncl·: ' 

(i) Examination of research 
schemes submitted by State 
Governments and Agricultural 
Institutions. 

(ii) Examination of technical pro-
grammes and progress re-
ports on the work of the var-
ious research scheme~ and 
their inspection. 

(iii) Preparation of schemes which 
the Indian Council of Agri-
cultural Research formulates. 

(iv) Dissemination of information 
with regard to agricultural re-
search schemes and technical 
problems of agriculture of the 
country through varioUs jour-
nals published by the Indian 
Council of Agricultural Re-
search. 

(v) Advisir;.g the Government C'f 
India. State Governments, 
Planning Commission, Re-
search Institutions and Com-
modity Committees on mat-
ters relating to agricultural 
problems. 

Duties of the Extension Commis-
sioner: 

(i) To secure effecti ve i·:,1d 'p.'cdy 
ill1pl~mentation of the Inten-
si,·" Agriculture District Pro-
;;r1.:-nm<~ commonly known as 
"Packagt-" Programme in the 
States with a view to stepping 
U;J food production in the· 
country. 

(ii) To s"r',e as a link between 
the agI ;c:ultural research in-
stitutions and the farmers. 

(iii) To arrange training of ex-
tensiOl~ personnel, mainly 
Gramsevaks and Gramsevikas; 
and in-service training of ~ub
ject maLter specialists. 

(i..-) To arrange to disseminate 
agricultural information on 
improved practices for the-
benefit ot farmers and exten-
sion workers, through the 
production and distribution of 
agricultural information, liter-
ature and other publicity 
media. 

(v) To render advice to State 
Departments of Agriculture 
and other extension agencies 
in the States through a team 
of subject matter specialists, 
trained in extension wer k, Oft 
educational aspects of farming 
to bring about technological. 
improvements. 




